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Present: Hon'ble Mr,Justice A.K.Chatterjee,Vice=Chairman,
Honfble Mr;‘M.S.Mukherjee,Administrative‘Mémber.
ANANDA GOPAL CHAKRABORTY & ORS.
- VS
'UNION OF INDIA & ORS,
For the petitioner Mr.TsKeBiswass counsel.

. . For the respondentss {ps.Kanik® Banerjee» counsel.
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On the prayer of the ld.caunssl for the respondents"timerfor
filing reply is exfendgd'till ene week before the next défé;’AFixééﬁ
for hearing regarding adnission on 17.4.1997. mterin GidﬁéfShallf”
continue till the naxt date. BN B

‘ﬁ“ 2, A plain copy @f.this ordef bs handed té.the ld.caunsgl‘fér the
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RdministratiVa'member : ‘ Vice-Chairman



